
1 
 

Notice inviting public comments with respect to the commitment proposal 

submitted by the Opposite Party in Case No. 42 of 2023 titled The Film and 

Television Producers’ Guild of India Limited and PVR INOX Limited. 

The Competition Commission of India (‘CCI’), vide its order dated 30.09.2025 passed 

under Section 26 of the Competition Act, 2002 (‘Act’) directed the Director General to 

conduct an investigation and submit a report in Case No. 42 of 2023: The Film and 

Television Producers’ Guild of India Limited and PVR INOX Limited for alleged 

contravention of the provisions of Section 4 of the Act.  

 

PVR INOX Limited (‘Commitment Applicant’) has filed a commitment application 

under Section 48B of the Act read with the Competition Commission of India 

(Commitment) Regulations, 2024 (‘Commitment Regulations’) as amended vide 

Notification dated 18.08.2026.  

 

The Commission, while considering the commitment proposal of the Commitment 

Applicant, has decided to invite comments, objections or suggestions, if any, from the 

public, in terms of Regulation 5 containing details as per Regulation 5(2) of the 

Commitment Regulations.  

 

A copy of the non- confidential summary filed by the Commitment Applicant in terms 

of Regulation 3(1)(i) of the Commitment Regulations, is enclosed herewith as 

Annexure-A. 

 

The CCI invites public/stakeholders to submit written comments, if any, on the 

aforesaid summary to be sent to the email: secy@cci.gov.in or by post, addressed to 

The Secretary, Competition Commission of India, 10th Floor, Office Block- 1, 

Kidwai Nagar, New Delhi-110023, with subject “Comments, objection or 

suggestion on the commitment proposal in Case No. 42 of 2023 latest by 

01.10.2026”  

 

*** 
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